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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI

INDEX
IN
Response affidavit on behalf of
Principal Secretary
Environment Conservation & Climate Change
Government of Uttarakhand
in

Original Application No. 417/2022

Niranjan Bagchi Applicant
Versus
State of Uttarakhand & Ors. Respondents
S1. No. Particulars Pg. |
No.
l. Index 1-1
2. Response Affidavit 2-6
3. Annexure No. 1: Copy of the minutes of the 7-8
meeting held on 24.08.2023

4, Annexure No.2: Copy of letter dated 05.03.2024. |9 -10

3. Annexure No. 3: Copy of the reply dated of 11-19

Uttarakhand Peyjal Nigam.

6. Annexure No. 4: Performance monitoring of STPs | 20 -21

located in Rispana basin.

Dated: March, 2024

Advocate

(Counsel for the UKPCB)
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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI

Response affidavit
on behalf of
Principal Secretary
Environment Conservation & Climate Change
Government of Uttarakhand
in

Original Application No. 417/2022

Niranjan Bagchi
Applicant
Versus

State of Uttarakhand &Ors. Respondents

Affidavit of Kahkashan Naseem,
aged about 43years, Late D/o Shri
Abdul Sattar Ansari Presently
posted as Additional  Secretary.
Department of Environment

Conservation & Climate Change,

§ Government of Uttarakhand
o3 Advocate :
o s Reg.N0.88(01)2022 :  : Dehradun.
. A\ Doiwah. Dehratui g:_:
X o %
NS

.

Deponent

..........

I, the above-named deponent does hereby solemnly affirm and state on oath

as under: -
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1) That the deponent is presently posted as the Additional Secretary
Department of Environment Conservation & Climate Change
Government of Uttarakhand Dehradun and is duly authorised to sign
and file the instant affidavit on behalf of Principal Secretary and is

well acquainted with facts and circumstances of the case.

2)  That the above noted O.A. was listed for hearing on 25.07.2023,
wherein the Hon’ble National Green Tribunal was pleased to issue

the following directions:

17. Considering the above facts, the state of Uttarakhand, Pollution
Control Board and Collector are directed to submit its report as

applicability of the notification which is in contravention of

notification dated 07.10.2016 (SO3187 (E), MoEF& CC.

18. Accordingly, we direct the Secretary, Environment, Uttarakhand
to re-examine the matter and to take appropriate action. We further
direct the Secretary, Environment, Uttarakhand, State Pollution
Control Board, the Collector and Municipal Commissioner to take

immediate action for removal of encroachment from the public land/

river body and to ensure the compliances of the environmental act.

$ WQ;) “% N\ Public property cannot be made subject of encroachment. Further
o ¢ BIF Singh ™
ia Advocate :

i Reg.NO.58(01)2022 }  ;
03\ Doiwala. Dehradui.,:g'

Action Taken Report be filed within four weeks.

l..
llllllll

3) That in compliance of the directions of the Hon’ble Tribunal, a
meeting was convened on 24.08.2023 under the Chairmanship of
Principal Secretary, Government of Uttarakhand. In this connection,
copy of the minutes of the meeting held on 24.08.2023 is being

marked and filed as Annexure No-1 to this response affidavit.

A
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In the said meeting, following thorough discussions, it was
concluded that since there is an issue of repugnancy between the
Uttarakhand (Special Provisions for Urban Bodies and Authorities)
Act,2018 and the notification issued by the Ministry of Water
Resources, River Development and Ganga Rejuvenation,a legal
opinion should be sought from the Principal Secretary, Law/Legal

Advisor cum LR to the Government of Uttarakhand.

That on 06.03.2024, a meeting was convened under the
Chairmanship of Principal Secretary, Law/Legal Advisor cum LRin
which officers of all the concerned departments were present and
certain queries were raised. Subsequently, the queries have been
answered and the matter has again been sent along with the
clarifications to the Principal Secretary, Law/Legal Advisor cum LR
for his opinion.In this connection, copy of letter dated 05.03.2024
sent by the Additional Secretary to all concerned departments is

being marked and filed as Annexure No-2 to this affidavit.

That as on date, the opinion of the Principal Secretary, Law/Legal
Advisor cum LR on the said issue is still awaited.It is humbly stated
that as soon as the opinion of the Principal Secretary, Law/Legal
Advisor cum LR is received, necessary action shall be taken forth

with in compliance of the directions of this Hon’ble Tribunal.
Action taken on the directions of the Hon’ble Tribunal: -

i) It is pertinent to mention that 177 drains of the Rispana Nadi have
been tapped through the construction of 144 nos. interception &
diversion (I&D). Moreover, about 76% bastis of the RispanaNadi
basin have been connected with the sewerage network and the rest

of the work is under process.In this connection, copy of the reply

4
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of Uttarakhand Peyjal Nigam is being marked and filed as
Annexure No -3 to this affidavit.

ii) That the performance monitoring of Sewage Treatment Plants
(STPs) located in the Rispana Nadi basin is being carried out by
the Uttarakhand Pollution Control Board on a monthly basis.
Monitoring data is being shared with the concerned department
/agency as well as uploaded on the website of UKPCB and
availableat:https.//ueppch.uk. gov.in/pages/display/184-sewage
treatment -plant-(stp). In  this  connection, performance
monitoring of STPs located in Rispana river basin for the year

2023 is being marked and filed as Annexure No-4 to this

affidavit.

8)  That the deponent is a responsible Government servant having the
highest regard for the Hon’ble Tribunal and orders passed by them.
The deponent has always made his sincerest efforts to carry out the

orders passed by this Hon’ble Tribunal in its letter and spirit and

s, \ shall continue to do so in the future.
Advocate

53(01)2022

ehradu-

Deponent

......... , Advocate, do hereby declare that the person making this
affidavit and alleging himself to be ..................... is the same person
who is known to me from the papers produced by him before me in this

case.

..........

Advocate
Enrol. No. .....
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Solemnly affirmed before me on this day of March, 2024 at Dehradun at
about3- LgAM/P\M/by the deponent who has been identified by the
aforesaid person. I have satisfied myself by examining the deponent who
understood the contents of this affidavit.

The person has signed in my presence on the affidavit.

Notary

This affidavit is sw before me by
Shn I}L ..........
o AT who is identified by Shrl r .ﬂmd"ﬂ‘b

O.\'é ‘(? At Doiwala Dehradun on................
i 33 = Bi h
3 * ! Birend mgh * Mr:;.gb% Nor:gry
: Advozcgztg '
gMNo.5 01
. A" T)?)lwa\\a %)(eh}adu- -3‘ o & 0 2 }91-%

A .@V’
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1. Nagar Nigam. Dehradun

i) Survey of identifving encroachment.
ii) Appropriate Action taken for removal of the encroachment.

2. Uttarakhand Peyjal Nigam. Dehradun

i) Nos. of drains and their tapping status.

i) Status of sewerage network and connected STPs with their Utilization.
3. Irrigation Department:

i) Status of Flood Plain Zonation of Rispana River.
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Uttarakhand Pollution Control Board

Annetuve—4

Performance Monitoring of STPs located in Rispana basin, Dehradun

During the year 2023.
Sampling Point
Name of the Inlet of STP Qutlet of STP
Sewage Fecal
S.No. | Treatment BOD | TSS BOD | TSS e
: pH pH Coliform
Plant (With (mg/L) | (mg/L) (mg/L) | (mg/L)
: (MPN/100ml)
Capacity)
January - 2023
1 |20MLDSTP-I | oo | 130 | 136 |702| 72 | 09 540
at Mothrowala.
2 |20MLDSTP-IL foesl 125 | 122 | 720 76 10 350
at Mothrowala.
February - 2023
1 |2OMLDSTPI |ceol 135 | 139 | 717 | 80 10 130
at Mothrowala.
2 |20MLDSTP-IL |ca3 | 430 | 125 | 732 72 09 110
at Mothrowala.
March - 2023
1 [20MLDSTP-I | con!| 140 | 143 | 740 | 76 | 09 63
at Mothrowala.
2 |20MLDSTP-II |cen! 135 | 132 | 730 | 80 10 920
at Mothrowala.
April - 2023
1 |20MLDSTP-I | c9g| 150 | 154 | 720 | 84 10 350
at Mothrowala.
o |20MLDSTP-Il | 5031 145 | 141 | 738 | 76 08 94
at Mothrowala.
May - 2023
1 [20MLDSTP-I | cor| 160 | 165 | 7.30 | 9.2 12 430
at Mothrowala. -
2 |20MLDSTP-Il | oen! 155 | 158 | 750 | 88 10 1600
at Mothrowala.
June “202&
A f L
- PR
(LI o s 2&&1‘1.1:3\&;1‘? I
D1 720| 155 | 158 | 8.00 | 8.8 10 170
_ s BT ; s T
a2 alt"Mmh P a,a 700 | 150 | 152 | Y60 | 84s7THY 150
C,,Q,N_E?::‘_ T.ih:'!ﬁ\l‘.." ZH Ny 32 ‘
’., % 0 SN o
A-'; J-U\(P\ & j . D“‘*m\i _:\H:-?‘ :r“?&’
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July - 2023

i |20MLDSTP-I |~351 160 | 164 | 739 | 9.6 12 130
at Mothrowala.

5 [20MLDSTP-Il | 555 155 | 158 | 7.65 | 88 10 170
at Mothrowala.

August- 2023

1 |[20MLDSTP-I 15451 155 | 160 | 750 | 10 14 >1600
at Mothrowala.

o [20MLDSTP-Il |55 150 | 153 | 730 | 96 12 220
at Mothrowala.

September- 2023

1 [20MLDSTPI 15451 150 | 154 | 760 | 92 | 12 140
at Mothrowala.

20 MLD STP-II

) 4 34 . 10 210
2 v, 7.3 145 147 | 7.3 8.8
October, 2023

1 i 718 | @85 197 1:389 | ‘B8 10 79

at Mothrowala.

2 AMLDSTRAL 7.34| 150 154 | 768 | 84 09 110
at Mothrowala.

November, 2023

1 20 MLEyETed 7.32| 160 164 | 7.68 | 9.6 13 94
at Mothrowala.

2 NS i 155 158 135 9.2 11 350
at Mothrowala.

December, 2023

1 o s 727 155 160 7.44 10.0 14 220
at Mothrowala.

2 2PMLDBIE 7.20| 150 153 .1 766 .1 B3 10 170
at Mothrowala.

Sewage Treatment final effluent standards (As | 6.5-

Notified by MoEF&CC). 9.0 30 <100 <1000

aLe in mg/l except pH, Fecal coliform (MPN Per 100 ml).
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